FORM B

PrROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES

(Under Regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016) .

Date:- 10 - Qlev e
To

The Interim Resolution Professional / Resolution Professional
Subhash Saini, IRP foa Alaska Fabtech Private Limited
S.Saini & Co, ~

Flat No 1405, Ground Floor, Sector 61,
Chandigarh-160036

From:-

Employees’ State Insurance Corporation
Plot No. 34, Sector 19 A
Madhya Marg, Chandigarh

Subject: Submission of proof of claim. 9
Madam/Sir,
Employees’ State Insurance Corporation, hereby submits this proof of claim in respect of the

corporate insolvency resolution process in the case of M/s Alaska Fabtech Private Limited,
Derabassi. The details for the same are set out below:

PARTICULARS

1= NAME OF OPERATIONAL CREDITOR EMPLOYEES’ STATE INSURANCE CORPORATION

2. |IDENTIFICATION NUMBER OF OPERATIONAL|GST NO. 04PTLA11233F1DC
CREDITOR
TAN NO. PTLA11233F
(IF AN INCORPORATED BODY PROVIDE
IDENTIFICATION NUMBER AND PROOF OF
INCORPORATION. IF A PARTNERSHIP OR
INDIVIDUAL  PROVIDE  IDENTIFICATION
RECORDS* OF ALL THE PARTNERS OR THE
INDIVIDUAL)

3. |ADDRESS AND EMAIL ADDRESS OF|PLOT NO 3A, SECTOR 19A, MADHYA MARG,
OPERATIONAL CREDITOR FOR|CHANDIGARH
CORRESPONDENCE

4. |TOTAL AMOUNT OF CLAIM CONTRIBUTION RS. 94667/- (08/21,09/21)
DAMAGES:_ Rs. 7895/- (8/18 T0 6/2021)
(INCLUDING ANY INTEREST AS AT THE|INTEREST : Rs. 3655/- (03/21,04/21)
INSOLVENCY COMMENCEMENT DATE) - ToTAL Rs. 106217/-

5. |DETAILS OF DOCUMENTS BY REFERENCE TO|AS PER ANNEXURE “A” ATTACHED

WHICH THE DEBT CAN BE SUBSTANTIATED.

PARTICULARS

6. |DETAILS OF ANY DISPUTE AS WELL AS THE
RECORD OF PENDENCY OR ORDER OF SUIT -
OR ARBITRATION PROCEEDINGS

7. |DETAILS OF HOW AND WHEN DEBT|AS PER ANNEXURE “A” ATTACHED
INCURRED

. «..CONT..2..
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8. |DETAILS OF ANY MUTUAL CREDIT, MUTUAL -
DEBTS, OR OTHER MUTUAL DEALINGS
BETWEEN THE CORPORATE DEBTOR AND
THE CREDITOR WHICH MAY BE SET-OFF
AGAINST THE CLAIM

9. |DETAILS OF ANY RETENTION OF TITLE
ARRANGEMENT IN RESPECT OF GOODS
OR PROPERTIES TO WHICH THE CLAIM
REFERS ~ n

10. |DETAILS OF THE BANK ACCOUNT TO WHICH |ESIC A/c N0.2:- 00000010304629768
THE AMOUNT OF THE CLAIM OR ANY PART(IFSC CODE NO. SBIN0001443
THEREOF CAN BE TRANSFERRED PURSUANT|MICR CODE 160002017

TO A RESOLUTION PLAN

11. |LIST OF DOCUMENTS ATTACHED TO THIS|AS PER ANNEXURE “A” ATTACHED
PROOF OF CLAIM IN ORDER TO PROVE THE
EXISTENCE AND NON-PAYMENT OF CLAIM L .

DUE TO THE OPERATIONAL CREDITOR -

Signature of operational creditor or person authorised to act on his behalf
[Please enclose the authority if this is being Submitte@—bfghalf an operational creditor|
B T NA s s 8

Name in BLOCK LETTERS:- SH SUSHIL SHARMA

SCUIRISUSHIL 50

2}

Position with or in relation to creditor:- SUPERINTE nt (Revenue Branch-2)
IRegional Office

TOTY

Address of person signing:- Employees’ State Insurancc(ﬁﬂm&.ﬁiﬂ-ﬂ, ta9 3A, Panchdeep
Bhawan, Sector 19-A, Madhya Marg, Ch::uldig:au;,lj‘:%‘.;;f('y of Labour & Employment, Govt. of India

-19-0 ‘F"WIDJS.SadoMgA, Ch.iacicarly




DECLARATION

I, Sushil Sharma, Superintendent, Regional Office, ESIC, Chandigarh, do solemnly affirm and
state as follows: X

1. That M/s Alaska Fabtech Private Limited, Village Derabassi, Distt Mohali Corporate debtor was,
at the insolvency commencement date, 22.12.2021 being the actually indebted to me in the
sum of Rs. 106217/-(One Lakh Six thousand two hundred seventeen only) for
contribution/Interest/Damages .

2. In respect of my claim of the said sum or any part thereof, | have relied on the documents
specified below:-

a. Copyof C-18 Actual
b. Copy of C-19 and CP-2
e D-19

3. The said documents are true, valid and genuine to the best.of my Knowledge, information and
belief and no material facts have been concealed therefrom.

4. In respect of the said sum or any part thereof, neither | nor any person, by my order, to my
knowledge or belief, for my use, had or received any manner of satisfaction or security
whatsoever.

Date:10.01.2022
Place: Chandigarh

@ D srmmnana,

(Signafure. of the Claimant)
WM IMYFUSHIL $11 0
Fiw (IorE a3
VERIFICATION St St A ] "
Regional Office
|, Sushil Sharma, Superintendent the claimant here in above, do hereby, verify ¥Ha¢thetatantipabibis

proof of claim are true and correct to my knowledge and belief and no mmaﬁ,; £gs beﬂﬂm' qﬁ?g%!?@ St

i#) btk
there from_ 03,&53!-19&, que Ti¢ita, Seet 194, Chancigarh

Verified at...10..on this...01..day of.............2022....

, MRd )
Employment, Govt of Ingi,
2103, Sector~19A. Chandf'garh



ANNEXURE “A”

Detail of amount due in respect of M/s Alaska Fabtech Private Limited, Village Derabassi,:Distt Mohali

Code No 12000603640000108

S.No Type of Claim From To | Amount Letter no vide Which Claimed

1. Regular Contribution 01.08.2021 30.09.2021 94667 No 12000603640000108/ C-3540
dated 03.01.2022

08/2018 to 10/2020 & No 12000603640000108/ D-1117
N 2. Damages (D-19) 5/2021, 06/2021 7895 dated 03.01.2022
3655/-* ESIC CP-2 No 12000603640000108
3. | Interest 03/2021, 04/2021 5 ?(I))tSOZI /CP/248330/32 dated 02.12.2021

C"S Sy ——

(Sushil Kumar) (Chander Bhushan)
Supdt. Assistant Director

- I DETAILS OF HOW AND WHEN DEBT|AS PER ANNEXURE A~ ATTACHE

INCURRED

+.CONT..2..
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THeiT FRITET FHAR 5T fAT P arad
RO-Punjab CE

C18-
Plot No.3, Panchdeep Bhawan,Sector 19-A, Madhya Marg, CHANDIGARH, Actual

HEAT : 12000603640000108/132022312/C- 25 Uy - fea : 03/01/2022
dar #,

Sh. Suresh Kumar (Dir.)
#184-B, Veer Colony Bathinda.515001.

#aT #, ALASKA FABTECH PVT LTD
kuranwala barwala road distt, mohalil40507,

Sh. Ramraj SSO Lairu.,

T #ew, 5

IR JRd B S € s o S aRfRew, 1948 5uF A s e s @ aw
39% WRT UfSd URT 40% Il dfOfersy & el careq R sRERRNE & gue REdT g sEeR e
AT (o) T, 1950 (T @20iffa) & e 514 Rfatse @ w9 sHa $ B Rgear aur s et
& 3T H AT AT ST AT B ey e e @ R, 1950 F A 20,31 @9 33 gy
H IRE 30 g & fov WHiRa Femef & i e g witea §% A o e o 3fle § ee aw
& z@a AT =T 7 Fer 7147 &

UG {fad fFar Sa @ R de 3w o A & 9 saftEh & AT S F 3uedl & 3eER sReE &
HITAA A T © S R s (@muRen [, 1950 % Rfews 32 & aehe W 6 WRer # 3mad garr e

frr aT 3RERT & ARE Ror # ur mvsw seew & RAw. & gad o
ararT| .
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~ (Seema Rawat)
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a3 s / R
FRET FHART T SHAT A9 —
RO-Punjab s

Plot No.3, Panchdeep Bhawan,Sector 19-A, Madhya Marg,CHANDI(’jARH, D19

HEAT : 12000603640000108/132022319/D-1117 =T : 03/01/2022

ot #,

FHaT AT,

FHART T GIAT 397,
Chandigarh.

v il Iow W e @ RElRT e s W saa sfafead & arT 85@ & 3T goi=AT
T

ek,

#HEH ALASKA FABTECH PVT LTD3R eIl T3 4 shankar bansal 3. Aug-2018,Sep-2018,0ct-2018,Nov-2018,Dec-
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FIIN A5 |l IO THA)E AR A agel AW A 3 AR Re 3F @ 3gEiRa amr F sus S F @
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FT Iooil A U Thar S0| I8 oo e off aeely @oe & s o & Fv)

HIE,

s

(Seema Rawat)
Asstt. Director

Py

g
. . \’;\\’)”

BT = SRR %\

3 Suresh Kumar (Dir.) /

#184, Veer Colony Bathinda.515001. L o e

#¥d ALASKA FABTECH PVT LTD ) C’/@ vt

kuranwala barwala road
distt mohali, 140507,

Sh. Ramraj SSo Lalru.

'7. D_ET/;lLs OFV HOW AND WHEN DEBT|AS PER ANNEXURE “A” ATTACHED
INCURRED
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FRTET FHAE T AT @ 5
RO-Punjab 5

Plot No.3, Panchdeep Bhawan,Sector 19-A, Madhya Marg, CHANDIGARH, C19

TEAT : 12000603640000108/102220211145/C-3307 R : 26/10/2021
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Sh. Suresh Kumar (Dir.)
#184-B, Veer Colony Bathinda.515001.

#HEFT ALASKA FABTECH PVT LTD

kuranwala barwala road distt, mohalil40507,,

Sh. Ramraj Verma SSO Lalru.

HEA,
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{Seema Rawat)
Asstt. Director
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Registered with Acknowledgement due
. / OFFICE OF THE RECOVERY OFFICER

Fost ok REGIONAL OFFICE (RO - Punjab)
2§ IR .
o8 /12 EMPLOYEES' STATE INSURANCE CORPORATION

Plot No.3, Panchdeep Bhawan,Sector 19-A, Madhya Marg,Chandigarh, - 1608019

Ph: 0 Fax: 0
E-mail: ' Website:  www. esic.nic.in

FORM NO. ESICP 2
(notice of demand to defaulter)

(Under Sections 45-C to 45-] of the ESI Act, 1948, read with Rule-2 of the Il Schedule to the
Income Tax Act, 1961, and Income Tax (Certificate Proceedings), 1962)
' \;

Ref. No:  12000603640000108 /CP/ 248330 f Date: \|(2—+12A
. = J i——
To: , Ll
1) - { | 'L-{'L [
M/S ALASKA FABTECH PVT LTD !
.‘ - 74
Kuranwala Barwala Road, Distt, Mohali, 140507 \

Whereas a Certificate No. 1200060364000/000002 dated 26/10/2021 has been forwarded by the Authorised
Officer, ESI Corporation, RO - Punjab, for the recovery of an amount of Rs. 71,556 ( Rupees Seventy-One Thousand
Five Hundred Fifty-Six Only) details of which are given below.

2. You are hereby directed to pay the above sum within 15 days of receipt of this notice failing which the
recovery shall be made in accordance with the provision of Sec. 45(C) to 45(l) of the ESI Act, as amended.
3.In addition to the sums aforesaid you will also be liable for: )
(a) Such interest as is payable in accordance with sub-section (5) (a) of Section 39 read with Section 45(C)
to 45(1) of the ES| Act.
(b) All costs, charges and expenses incurred in respect of the service of this notice and of warrants and
other processes and all other proceedings taken for realising the arrears.

% : Details of the amount to be Amennt _,/
recovered & Period involved P 4/
1. contribution 3/2021-4/2021 rs. 67,901 " [ /
= !
2. interest under sec. upto 25/10/2021 rs. 3,655
39(5) of esi act.
3. damages under sec N rs. 0
85(b) of esi act. ) :
4. cost rs. 1,000
5. further interest @22.32 per day w.e.f. 26/10/2021 till date of payment
total rs. g 72,556

Given under my hand and seal at Cﬁ'\cﬂ . thisgmy of E‘ oV 24 >

copyto 1. SH. SURESH KUMAR, # 184-B, VEER COLONY, BATHINDA 515001 Aiegat Sl
2. SO, LALRU ‘ | RECOVERY OFFICER

/BQEV -1ll, RO, CHD.

pl2




